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MR. CHAIRMAN: Thank you. Thank you.
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GOVERNMENT BILLS
The Architects (Amendment) Bill, 2010

MR. CHAIRMAN: We will now take up legislative business. Bills for introduction, Shri Kapil
Sibal.

THE MINISTER OF HUMAN RESOURCE DEVELOPMEMNT (SHRI KAPIL SIBAL: Sir, | beg to
move for leave to introduce a Bill further to amend the Architects Act, 1972,

The question was put and the moftion was adopied.
SHRIKAPIL SIBAL: Sir, | introduce the Bill.

The Prasar Bharati (Broadcasting Corporation of India)
Amendment Bill, 2010

THE MINISTER OF INFORMATION AND BROADCASTING (SHRIMATI AMBIKA SONI): Sir,
| beg to move for leave to introduce a Bill further to amend the Prasar Bharati (Broadcasting
Corporation of India)) Act, 1990.

The question was put and the mofion was adopted.
SHRIMATI AMBIKA SONI: Sir, lintroduce the Bill.

MR. CHAIRMAN: We will now take up The Educational Tribunals Bill, 2010. Shri Kapil
Sibal.
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